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Under the Export-Import Policy, 1992—97 

all items except those covered by Negative 
List of Imports are freely allowed except when 
they are regulated under any other law in force 
as given in para-'8 of the policy. However, 
export-import Policy is constantly kept under 
review and changes therein are made as and 
when considered necessary. 

 

Earnings of Tea Companies in Assam 

 4210. SHRI BHADRESHWAR BUR-
AGOHAIN; Will the Minister of 
COMMERCE be pleased to state-. 

(a) what is the total amount of money 
earned in terms of rupees by the Tea 
Companis in Assam during 1991-92; 

 



139 Written Answers        [ RAJYA SABHA ] to Questions 140 

(b) whether these Tea Companies have 
spent any amount in Welfare Scheme for 
Assam; and 

(c) if so, the details of the welfare 
measures  taken by these companies? 

THE DEPUTY    MINISTER IN 
THE MINISTRY OF COMMERCE (SHRI 
SALMAN KHURSHEED): (a) to (c) This 
information is being collected and will be laid 
on the table of the home. 

(a) to (e) The proposal of the Government 
of Gujarat to export Soda ash against import 
of edible oil for Public Distribution System in 
Gujarat was approved as an one-time 
measure by the Government in August, 1991. 
The Government of Gujarat was allowed to 
import 30,000 MTs of RBD Palmolein 
against export of approximately one lakh 
MTs of    Soda ash. 

 

Import of RPD Palmolein Oil 

4211. SHRI RAMSINH RATHWA: Will 
the Minister of COMMERCE be pleased to 
'state: 

(a) whether it is a fact that the 
Government of Gujarat was allowed to 
directly import RPD Palmolein against the 
exports of soda ash, if so, what are the details 
thereof; 

(b) what quantity of Palmolein was to be 
imported under the scheme and what quantity 
of soda ash was to be exported; 

(c) what are the details of exports of soda 
ash and imports of edible oils already done by 
the Gujarat Government under the scheme; 

(d) whether Government of Gujarat have 
been unable to fully utilise the targets 
permitted under the scheme; and 

(e) whether Government propose to allow 
Consumers Cooperative Societies to import 
palmolein on similar terms and if not, the 
reasons therefor? 

THE DEPUTY    MINISTER IN 
THE MINISTRY     OF     COMMERCE 

(SHRI    SALMAN       KHURSHEED): 

As per the information supplied by the 
Government of Gujarat they have exported 
3,000 MTs of Soda ash. How. ever no 
quantity of palmolein has been imported so 
far under this scheme. 

At present, there is no proposal under 
consideration to allow Consumer Co-
operative Societies to import Palmolein on 
similar terms. 

 


